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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON

Petition(s) for Special Leave to Appeal (G vil) No(s).6095-6096 of
2009

DNYANESHWAR RANGANATH BHANDARE & ANR. Petitioner(s)
VERSUS
SADHU DADU SHETTI GAR & ANR. Respondent ( s)

(Wth appln(s) for exenption fromfiling c/c of the inpugned
Judgment

Date: 26/11/2009 These Petitions were called on for hearing
t oday.

For Petitioner(s)
M. T. Harish Kumar, Adv.

For Respondent (s)
M. Rajiv Shankar Dvivedi, Adv.
M. Praveen Satal e, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
Respondent Nos. 1 and 2 appear and seek tinme to file
counter affidavit. Four weeks time granted.

List the matter on 06.01. 2010.

(Ashok Menon)
Regi strar
Ps



